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MINISTRY OF DEFENCE

New Delhi, dated the 6th December 1986

DEFENCE RESEARCH AND DEVELOPMENT
ORGANISATION

D.R.D.S.

No. 2368, dated the 28th October 1986.—The President
is pleased to make the following promotions :—

Dr. V. K. Trivcdi, JSO, SAG. R&D Orjjn.. Delhi to be
oiliciatiriK Scientist 'B' in the same Group with effect from
01 Jul 83 (FN).

No. 2369, dated the 29th October 1986.—The followins
promotions are made :—

Shri Pritam T.al, SSA, 1RDE, Dehra Dun to be Offg.
Junior Scientific Officer in the same Estt-10-4-86 (FN).

Shri Rameshwar Dais, Foreman, 1RDE, Dehra Dun to be
Offg. Junior Scientific Officer in the same Estt-10-4-86 (FN).

Shri M C Gupta, Foreman, IRDE, Dehra Dun to be
Ofrg. Junior Scientific Officer in the samc Estt—10-4-86
(FN).

Shri O P Chopra, Chief D/Man. LRDE. Bangalore, to be
OfFp. Junior Scientific Officer in the same Estt—11-4-86
(FN).

Shri G Ananda, Foreman, LRDE, Bangalore, to be Offfi.
Junior Scientific Officer in the same Estt—11-4-86 (FN).

Shri K Sundaram. Foreman, LRDE, Bangalore to be
Offg. Junior Scientific Officer in the same Estt—11-4-86
(FN).

Shri M S Arya, Foreman, LRDE Bangalore, to be Offa.
Junior Scientific Officer in the same Estt—11-4-86 (FN).

Shri M Aftab Ahmed, Foreman, LRDE. Bangalore, to be
Offg Junior Scientific Officer IP the same Estt—11-4-86
(FN).
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Shri JPN Rai, SSA, Gun Development Team, 'GCF Jabal-
pur to be Offg. Junior Scientific Officer in the same Estt.—
10-4-86 (FN).

M, C, SCARIA, Asstt. Director (Pcrs).

No. 2370, dated the 14th November 1986,—The President
is pleased to make the following promotion (copy enclos-
ed) :—

OFFICER PERMANENTLY SECONDED TO DRDO

Cp Capi to be Acting Air Cmde

V Subramanian (5245) AE(.L)—21-6-1985.

S, LOGANATHAN, Asstt. Director (Pers.)

NATIONAL CADET CORPS

No. 2371, dated 24th October 1986.—Tne president is
pleased to promote the following officers to the selection
rank of Lt Col in accordance with Govt. of India letter
No. 5431/Promotion/DGNCC/MS(B)/818/D/(GS-Vl)
dated 7th April, 1981. Their scale of pay will be regulated
as per Govt. of India, Ministry of Defence letter No. 5431/
Promotion/DGNCC/MS(B)/1257/A/D(GS-VI). dated 3rd
June, 1981. Their seniority for promotion and pay in the
permanent cadre will be as per Ministry of Defence letter
No. 5l lO/8l/DGNCC/Pcrs(A)/1ll7/D(GS-Vl), dated
13th May, 1981.

NCC PERMANENT COMMISSIONED WHOLE TIME
OFFICERS

(ARMY WTNG)

(Major to be substantive Lt Col)

UDA1 RAJ SINGH (NCC/PC-12180), 26th July 1986.

No. 2372, dated the 24th October 1986.—The president
is pleased to promote the following officers to the selection
rank, of commander in accordance with Govt. of Tndia letter
No. 5431/Promotion/DGNCC/MS(D)/818/A/D(GS-VT),
dated 07th April, 1981. Their scale of pay will be regulated
as per Government of Tndia, Ministry of Defence letter No.
5431/Piomotion/DGNCC/MS(B)/1257/A/p(GS-Vl), dt.
03rd June, 1981. Their seniority for promotion and pay in
the permanent cadre will be as per Ministry of Defence
letter No, 5nO/81|DGNCC[Pers(A)|1117|DlGS-Vl), dated
13 the May, 1981.

NCC PERMANENT COMMISSIONED WHOLE TIME
OFFICERS

"(NAVAL YVTNG)

(Lt Cdr to substantive Cdr by selection)

C. RAMANUJAM (NCCN/PC-11546), 27th April. 1985,

P. ARUMUGHAM (NCCN/PC-11544). 27th April, 1985.

M. D. BHOSALE (NCCN/PC-11505). 15th May, 1985,

No. 2373, dated the 8lh October 1986.—The president is
pleased to make the following promotions. Their seniority
for pav and promotion in the permanent commission cadre
is indicated against their names below :—

NCC WHOLE TIME PERMANENT COMMISSIONED
OFFICERS

(NAVAL WING)

(Lt to be U Cdr)

J. K. SHARMA (•NCCN/PC-12411). 14th October, 1976,
Date of seniority in the Lt Cdr w.e.f. 15th September, 1984,

Date of seniority for promotion and pay 15th September,
1969.

D. K. SINGH (NCCN/PC-12398), 18th October, 1975,
Date of seniority in the Lt Cdr w.ei. 1st July 1982. Date
of seniority for promotion a.nd pay 1st July, 1967.

S, P. ATHAVLE (NCCN/PC-12399), 23rd April, 1975,
Date of seniority in the Lt Cdr w.e.f. 23rd September, 1985,
Date of scniori.y for promotion and pay 23rd September,

J. K. SHARMA (.NCCN/PC-12411), 14th October 1976,
Date of seniority in the Lt Cdr w.e.f.. 1st June. 1986, Date
of seniority for promotion and pay 1st June, 1971.

P. ANANTHAKR1SHNAN, Director
of Personnel

No, 2374, dated the 14th October, 1986.—The undermen-
tioned is granted the honorary mnk of Colonel in the Na-
tional Cadet Corps and is appointed as honorary Colonel
Commandant NCC for the period of his appointment as
Vice-Chancellor of Karnataka University, Dharvad.

Dr. S. G. DESAI. 20 Jun 84,
Vice-Chancellor,
Karnataka University,
Dharward..

RAVI DHINGRA. Director (Tr« & Cer).

JOINT CIPHER BUREAU

No. 2375, dated the 3rd November 1986.—On attaining
the age of superannuation on 29-10-1986, Shri P K Sharma,
SSO(T), JCB, Ministry of IDefence, is retired from service
with effect from 31-10-86 and is transferred to pension
establishment with effect from 01-11-86,

S. N. SINGH, Up Mukhya Prashasan Adhikari.

ARMY BRANCH

No. 2376. dated the 21st October 1986.—The President
is pleased to make the following appointment:—

SCHOOL OF FOREIGN LANGUAGES

Km. FlRlNfD FARIQ to continue as Lecturer in Arabic
on purely Ad-hoc basis w.e.f. 01st October, 1986 for a
period of six months or till a rcRular incumbent becomes
available, whichever is earlier.

RESEARCH & DEVELOPMENT ORGANISATION

No. 2377, dattd 7th November 1986.—The President is
pleased to appoint Sh. N. Marriappan, Pt. Civilian Stuff
Officer as olllciatinR Selection Grade Officer of A.F.H.Q-
Civil Service under the proviso to Rule 10(2) of AFHO
Civil Service Rules 1968 w.e.f. 10 Oct 86 to 31 Mar 87 or
till rejjulai incumbents become available whichever is earlier.

No. 2378, dated 7th November 1986.—The President is
pleased to make the following appointments : —

The following Asstt., Civilian Staff Officer's (ACSO's) to
be Civilian Staff Officer (.CSO's) on ad-hoc basis for a period
or three months with effect from 3-10-1986 or till regular
incumbents become available or till revision of seniority of
Acstts. and ACSOs prades as per directions of the Delhi
Hiph Court in C.W.P, No. 2 of 1978-A.P. Joshi & Others
Vs Union of Tndia & Others, whichever is the earliest i—

(i) Sh. Chandra Sekhar.

(ii) Sh. K. S. Kumar,

(iii) Sh, Naisinjih Dass,
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DTE. GEN. N.C.C.

No. 2379, dated the 10th November 1986.—The President
is pleased to appoint Sh. C. Bbcemanna. permt. SCO/ad-hoc
Selertion Grade Offircr us officiating. Selection Giade Office)
oi AFHQ .Civil Servile w.e.f. 10-10-86 .upto 31-3-87 or till
regular incumbent becomes available, whichever is earlier.

No. 2380, dated the 4th November 1986.—1. On attain-
ing the age of superannuation on 16-10-86, Shri A S Jain,
ACSO, EME Dte., MGO Branch, Army HOts is retired
from service with effect from 31-10-86 and is transferred to
pension establishment with effect from 01-11-86.

2. On attaining the age of superannuation on O1-1U-86,
Shri S S Chawla, SPA, OS Dte, MGO Branch Army HQrs,
is retired from service with effect from 31-10-86 and is
transferred to pension establishment with effect from
Ml-86.

S. N. SINGH, Up. Mukhya Prashasan Adhikari.

ARMY BRANCH

(Military Engineer Service)

No. 2381, dated 7-11-86.—The undermentioned officer
retired prematurely from service with effect from the date
indicated against his name.

MES 103065. 31 Jan 86 (AN),

Shri RAJU SRJNIVASA MURTI,
SE (Offg), EE(Pt)

M. L. Uppal, Under Secv.

No. 2382, dated the 12th November 1986.—The President
is pleased to aijpoint Lt Gen GS Kler (IC 5340) AVSM as
Colonel of 18 Cavalry with effect from 1 Oct 86 (FN).

No. 2383. dated ihe 12Jh November, 1986.—The Presi-
dent is pleased to appoint Maj Gen B C Joshi (IC 7011)
AVSM as Golonel of 44 Armoured Refitment with effect
from 04 Oct 86 (FN).

No. 2384, dated the 6th November 1986.—Tho President
is pleased to make the following: appointments under Al
74/76 as amended :-—

REGULAR ARMY

PERMANENT COMMISSION

To be Copt

Sushil Kumar DASH, M.B.B.S., (MR-04192-A), AMC,
25th May 1980 with seniority foj: pay and promotion from
25th November 1979 (this includes 6 months antedate for
Hospital Appointment which will count for pension but nor
for gratuity).

(Mill of Def Notn No. 880 dated 28-3-1981 published in
the Gazette of India on 25-4-1981 insofar as it relates to the
above named officer is hereby cancelled).

To be Capt (On probation)

Sunil TAKIAR. M.B.B.S., (MR-05323-M), AMC. 28th
December 1985, with seniority for pay and promotion from
28th December 1983 (this includes 2 years antedate for
M.D. Degree which will count for pension but not for ara-
tuity).

To be Capt (Fit Lt) (On probation)
Krishna Mohan SHUKLA, M.B.B.S., (MR-05184-N)

(17803), AMC, 25th January 1985, with seniority for pay
nnd promotion from 25th July 1984 jthis includes 6 months
antedate for llospiiai Appointment which will count for
pension but not gratuity).

Arun Kumar Anand, M.B.B.S. (MR-O5O85-L) (17685),
A.M.C.—12th September. 1984 with seniority for pay and
Promotion from 12th September, 1983 (includes one year
antedate for. diploma in Anaesthesia which will count for
pension but oot for Kratuity.)

(Min. of Def. Notn. No. dated
published on 28-6-1986 in so far as it relates to (he
above named officer is hereby cancelled.)

To be Lieut (On probation)
Arun Kumar RASTOGI, M.B.B.S., (MR-05189-H), AMC,

13th February 1985.
Mohan Sureshrao ROTE, M.B.B.S., (MR-05193-P), AMC,

15th February 1985.
Sumiul HAJQUE, M.B.B.S,, (MR-05199-W), AMC, 16th

March 1985.

To be Lieut (Surg Sub Lt) (On probation)

Jayam Prionath LAZARUS, M.B.B.S., (MR-05211-M).
(75353-F), AMC, 29th June 1985.

To be Lieut (Surg Sub Lt) (On probation)
(Miss) Arti SARIN, M.B.B.S., (MR-05296-N), AMC, 26th

December 1985.
(Miss) Ncclam CHHABRA M.B.B.S,, (MR-05297-W),

AMC, 26th December 1985.
Vipon KUMAR, M.B.B.S,, (MR-05299-F), AMC, 26th

December 1985.
Umeshwar Singh PATHAN1A, M.B.B.S., (MR-053O0-L),

AMC, 26th December 1985.
Shivraj Singh CHAUHAN, M.B.B.S. (MR-05301-N),

AMC, 26th December 1985.
Sanjeev Kumar SINGH, M.B.B.S., (MR-O5303-Y), AMC,

26th December 1985.
.Kalyan Kumar DATTA, M.B.B.S, (MR-05304-F), AMC,
26th December J985.

Suvnsish CHAKRABERTY, M.B.B.S,, (MR-O5305-K),
AMC, 26th December 1985.

Ajay MALLICK, M.B.B.S.. (MR-O53O6-M), AMC, 26th
December 1985.

Shakti ,Vardhan GUPTA, M.B.B.S,. (MR-053O7-P), AMC,
26th December 1985,

Rajesh KAUSHISH, M.B.B.S., (MR-O5308-X), AMC,
26th December 1985,

,Dhirendra LAMBA, M.B.B.S., (MR-05309-A) AMC,
26th December 1985,

Sanjecv KHURANA. M.B.B.S,, (MR-05310-P), AMC,
26th December 1985.

Panha ROY, M.B.B.S,, (MR.05311-X). AMC 26th
December 1985.

Indranil SINHA, M.B.B.S., (MR-O5312-A), AMC, 26tb
December 1985.

Sanjeev Kumar GOSWAMT, M.B.B.S., (MR-O5313-H),
AMC, 26th December 1985.

Rajesh BAHL, M,BB.S,, (MR-05314-L), AMC, 26th
December 1985.

Jagdeep Singh SABHARWAL, M.B.B.S (MR-05315-N),
AMC, 26th December 1985,

Sushil Kumar JHA, M.B.B.S., (MR-05316-W), AMC,
26th Deqember 1985.

To be Lieut (Surg Sub Lt) (On probation)

Malvinder Singh SAH1, M.B.B.S., (MR-05317-Y) (75362-
A), AMC, 26th December 1985.
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Tp he Lieut (On probation)

Tejinder EHATTI, M.B.B.S., (MR-O5318-F). AMC, 26th
December 1985.

Santanu Guha ROY, M.B.B.S. (MR-O5319-K). AMC,
26(h December 1985.

Dalhara SINGH, M.B.B.S., (MR-0532I-F), AMC, 26th
December 1985.

No. 2385 dated the J2th November 1986.—The President
is pleased to permit Lt Gen H Kaul (1C 3941) PVSM,
AVSM, ADC (Rctd) to relinquish the appointment of Colo-
nel of the 18 Civalry with effect from 30 Sep 86 (AN).

A, K. CHATTER JEE, Lt Gen,
Military Secy.

No. 2386, dated the 6th November 1986.—The President
is pleased to make the following promotion : —

REGULAR ARMY

PERMANENT COMMISSION

Capt to he Major

(Mrs.) A, ARORA (MR-04689-X) AMC, 22nd December
1982, with seniority from 29th January 1979, except for the
purpose of pay from 15th February 1979.

(Min of Dcf Notification No. dated
published in the Gazette of Tndia dated 25-1-1986 insofar as
it relates to the above named officer is hereby cancelled).

Lieut to he Capt (On probation)

A K RASTOGI, (MR-O5189-H). AMC. 1st January 1986.

S HAQUE, (MR-05199-W), AMC, lfith January 1986.

No. 2387, dated 24-10-1986.—The President is pleased to
permit the undermentioned officer to relinquished his Short
Service Commission in the Army Medical Corps w.e.f. 31st
December 1984 and to grant him Pcrjmanent Commission
in the Army Medical Corps w.e.f. the same date under
AT 74/7fi as amended.

REGULAR ARMY

PERMANENT COMMISSION

To he Capt (Fit Lt)

S DAMODARAN, M.B.B.S., (MS-10891-F) now (MR-
05209-P) (16889), AMC. with seniority for pay and pro-
motion from 24th October 1981 (this includes 6 months
antedate for Hospital Appointment which will count for
pension but not for gratuity).

No. 2388, dated 11-11-1986.—On retirement from ser-
vice, the following General Officers relinquished the appoint-
ments of Honorary Silicons to the President from the dates
shown ngains their names :—

I.t Gen HC Ptiri, AVSM, VSM, PHS Fx-DGAFMS,
MR-544—31 Ail(f 86 (AN).

Mai Gen PC Kochhar, AVSM. Addi DGDS, PHDS,
E\-DDS. DR-10046—.11 Au<i 8fi (AN).

P. V. CHART.ANI, Mnj Gen
Dy DG AFMS

REGULAR ARMY

Temporary Cnnim ission

No. 2389. dated 12-11-1986.—The President is pleased to
permit the undermentioned officers of the Armv Postal Ser-
vices Corps (o relinquish their commission with effect from
the dates noted against each and to retain their rank after

relinquishmcnt of commission as shown against their
names :•—

Particulars uf officers Permitted

Rt'linquishment Retain the
of commission on rank oj

(a) TC-31164X Lt Col 30 Jun 86 A/N Lt Col
P N llarsha,

(b) TC-311B5N Lt Col 31 May 86 A/N Major
VP Sarna,

(c) TC-31189K Major 30 Jun 86 A/N Major
N Arumugam,

(d) TC-31211K Major 30 Jun 86 A/N Major
Gurdip Singh,

(e) TC-31219W Major 31 Aufi 85 A7N Major
AS Sattigeri,

No. 2390, dated 10-11-1986.—The President is pleased to
make the following promotions ;—

REGULAR ARMY

Army Ordnance Corps

To be Naib Subedar (Clk AOC)

Hav Clk GD Jagdev Singh Jaswal, (No. 6S84504H now
JC-162964M)—01 Mar 86*.

* (Granted seniority wef 01 Jul 85 without effect on
pay and allowances).

Hav Clk GD Bijan Kumar Chaudhuri, (No. 6886828M now
JC-162965P)—01 Jun 86.

Hav Clk GD KallcnRada Subhaiah Madappa, (No.
6R87OO3M now JC-162966X)—06 Jul 86*1".

* * (pranted seniority wef 01 Jun 86 without effect on pay
and allowances).

Hav Clk GO Anokhe Lai. (No. 6887669M now JC-162967
A )—01 Jun 86.

Hav Clk S Cont Surai Mai Antii, (No. 6886672A now
TC-162968H)—13 Jun 86***.

'""'(Granted seniority wef 01 Jun 86 without effect on
pay and allowances),

Hnv Clk S Cont Brahm Datt Sharma, (No, 6886732K now
JC-162969L)—10 Jul 86%.

%(Granted seniority wef 01 Jun 86 without effect on
pay and allowances).

Hav Clk GD Chhotc Lai Yadava, (No 6887181W now JC-
162970A)—01 Jul 86.

Hav Clk S Cont Dalip Singh Vcrmn, (No. 6887194N now
JC-162971H)—01 Aug 86.

Hav C1k GD Bhagwan Dass Dhukia, (No. 6887212T now
TC 1629720 — 01 Aug 86,

Hav Clk GD Shiv Kumar. (No. 6887455W now JC-
162973N)— 01 Aug 86.

Hav Clk S Cont Sadasivan Nair, (No. 6887246Y now JC-
162974W)—01 Aug 8fi.

Hav Clk S Cont Asha Ram Yadav. (No. 6887273H now
TC-162975Y)—01 AUR 86.

To he Nulh Subedar (SK Tech)

TTav Skt MT Tirafh Raj Tiwari, (No. 6879529L now JC-
16?976F)—01 Sen 84.

Hnv Skt MT AP 1 achminh, (No. 6883342W now TC-
Ki1477K)--01 Feb 86.

Hav Sit Wen Tarnail Sinah Chambial. (No. 68R48ORA now
J'"-162978M) —12 Apr M&.

fft(Granted seniority wef 01 Mar 86 without effect on
pav and allowances).

Hav SK MT Satvanarnyfina Anna Bathuin, (No. 6884943
N now JC-162979P)—01 May 86.



1890 THE GAZETTE OF IND1A.DECEMBER 6, 1986 (AGRAHAYANA 15, 1908) [PART I—SEC. 4

Hav Skt GS&C Santosb. Kumar, (No. 6885O7OA now JC-
162980K)—01 May 86.

TI;iv Skt GS&C Rajpal Singh, (No. 6885071H now JC-
162981M) — 01 Jun 86

TII he Nalb Subedar (SH GD)
Hav SH GD Ram Saroop, (No. 6888191M now JC-162982

D—01 Apr 86.
Hav SH GD Ram Din, (No. 68855O5X now JC-162983X)

—02 Jul 86£ .
£ (Granted seniority wef 01 Jun 86 without effect on pay
and allowances),

Hav SH GD Krishan Dev, (No. 6892593F now JC-162984
A)—01 Jul 86.

Hav SH GD Munna Lai, (No. 6892846L now JC-162985
ID—01 AUR 86.

To be Naib Subedar (Drivers)

Hav Dvr MT Sesh Mani Prasad, (No. 6889113F now JC-
162986D— 01 Jul 86.

To be Nalb Subedar (Tex Rep)
Hav Tex Rep Shoban Ram, (No. 6877612K now JC-162987

N)— 0t Jul 86.

A S RAO, Under Secy.

ARMY BRANCH

No. 2391, dated 11-11-86.—The President is pleased to
make the following promotions :—

REGULAR ARMY

ASC (AT)
To he Ris Maj

Ris Santi Prashad, (JC-82131-P)—01 Jun 86.
Ris Ram Deo Singh, (JC-82137-W)—01 Jul 86.

To be Risaldar
Nb Ris Lakhmi Chand, (JC-103110-P)—01 May 86.
Nb Ris Rameshwar Dayal, (7C-1O3111-X)—01 May 86.

Nb Ris Thnwar Singh Dhainwai, (JC-1O3113-H)— 01 Tun
86. - '

Nb Ris Ram Prakash Yadav, (JC-103114-D—01 Jul 86.
Nb Ri". H:u- Narain, (JC-103115-N)— 01 Aug 86.
Nb Ris S-ubhas Chander, (JC-1O3116-W)—01 Aug 86.

ASC (CATERING)

To be Sub Maj

Sub Tndra Deo Var, (JC-61291-F)—01 Aug 86.

Sub Ram Singh, (JC-69024-P)—01 Aug 86,

Sub Niramay Chakraborthy, (JC-68833-N)—01 Aug 86.

To br Subedar

Nb Sub Sadhu Singh. (JC-105901-D—01 Aug 86.

Nb Sub Mahendra Singh Rawat, (JC-105902-F)— 01 Aug
Rfi, ""

Nb Sub Pritam Singh. (JC-1O59O3-W)—01 Aug 86.

ARMY BRANCH

No. 2392. dated 13-11-86.—The President is pleased to
make the following promotions :—

REGULAR ARMY
Defence Security Corps

To be Sub Maj
Sub Ranjit Singh, (JC-17500-N)—23rd Sep 1985,

To be Sub
Nb Sub Charon Singh, (JO71829-L)~23rd Sep 1985.
Nb Sub Jhuman Singh, (JC-75979-Y)— 23rd Sep 1985.
Nb Sub Piara Singh, (JC-99171-M)— 23rd Sep 1985.
Nb Sub Balbir Singh, (JC-78204-Y)—23rd Sep 1985.

Nb Sub D;L1 Bahadur Gurung, (JC-78370-M)— 23rd Sep
1985.

Nb Sub Udai Prasad Rai, (JC-24889-P)—23rd Sep 1985.

Nb Sub Lakshmi Narain, (JC-81763-N)—23rd Sep 1985.
Nb Sub P Balakrishnan Nair, (JC-28477-L)—23rd Sep

1985

Nb Sub Ram Pal, (JC-37982-P)—23rd Sep 1985.

Nb Sub Gur Prasad Yadav, (JC-72779-X)—fll Oct 1985,

Nb Sub Rajndra Singh, (.TC-73004-Y)—01 Nov 1985.

Nb Sub Gaje Singh Yadav, (JC-45322-M)—01st Apr 1986.

Nb Sub Thckkottu Sankaran Kutty, (JC-108264-D— 01 si
Sep 1986.

(ARMY BRANCH)

No. 2393, dated 12th November 1986.—tfie President 1«
pleased to make the following promotions :—

REGULAR ARMY
Corps of Signals

To be Sub Maj (Y of S)
Sub Dev Raj (JC-6O711K), 1st S«p 1986,

To be Sub Maj (F of S)
Sub Bimal Chandra Hazra (JC-68065M), 1st Sep 1986.

To be Sub Maj (Op Clph)
Sub Girwar Singh Mothsara (JC-62192L), 1st Aug 1986.
Sub Mathew K G (JC-62194W), 1st Sep 1986.
Sub Surjit Singh Dhah (JC-59866M), 1st Sep 1986.
Sub P J Varghese (JC-62203M), 1st Sep 1986.

To be Sub Maj (GD)

Sub Mansha Ram (JC-77349X), 1st Sep 1986.

Sub K R Narendran Nair (JC-7735OM), 1st SeD 1986,

Sub Hemchander Sharma (JC-77359F), 1st Sep 1986.

Sub Ranga Lai Mahata (JC-79326P), 1st Sep 1986.

Sub Indar Singh (JC-77368H), 1st Sep 1986,

Sub Chhatar Singh (JC-77369L), 1st Sep1986,

Sub Hoshiar Singh (JC-77378M), 1st Sep 1986.

Sub Rangil Chand (TC-79328A1), 1st Sep 1986.

Sub Dev Rnj Sharma (JC-7738OK), 1st Sep 1986.

Sub Ranjit Singh (JC-773R8W), 1st Sep 1986.

Sub Mohan Singh (JC-77391W), 15th Sep 1986.

D M L MALHOTRA, Under Secy.

(NAVY BRANCH)

NAVAL HEADQUARTERS

No. 2394, dated 3rd November 1986.—Shri Dev Raj Gupta,
Ptenonraphcr Grade 'B' is appointed as Stenographer Grade
'A' on ad-hoc basis in the AFHQ Slenoftraphcrs Service with
effect from 3 Ocf 86 upto 31-12-86 or till such time the posts
are filled on regular basis whichever is earlier.

No. 2395, dated 5th November 1986.—The undermentioned
Stenographers Grade 'C are appointed as officiating Steno-
graphers Grade 'B' (SPAs) on ad-hoc basis in the AJrHQ
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Stenographers Service with effect from 3 Oct 86 (F /N) for
a period upto the including 31st Dec 1986 or till persons from
the select list become available, whichever w earlier :—

1. Shri Jagjit Singh

2. Shri Shyam Khemani

3. Shri A C Malhotra

4. Shri G C Shanna
5. Shri N K Mohindru

No. 2396, dated 4th November 1986.—On attaining the age
ot superannuation, Shri R P Talwar, Steno Grade 'B' (SPA)
retired from service with effect from 30 Sep 86 and trans-
ferred to pension establishment with effect from 1 Oct 86
(FN).

S N STNGTT, Up Mukhya Prashnsan A'lhikari

(NAVY BRANCH)
No. 2J97, dated bth November 1986.—The Chief ol Per-

sonnel, Naval Headquarters Is pleased to appoint Shri A T
Francis, Senior Foreman of Store as Officiating Assistant
Naval Store Olficer for a period of 71 days from 18 Jun 86
to 27 AUK 86 vice Shri K M O Mathulaly, Assistant Naval
Store Officer granted commuted leave.

SEW A SINGH. Commander, IN
Dv Director of Civilian Personnel

{NAVY BRANCH)

No. 23V8, dated 26th September 1986.—The President is
pleased to make the fololwing appointment :—

INDIAN NAVY

(Permanent Commission)

Executive Branch

Commit cider Kaithavalappil Kuniunn;nair Raghunandanaji
Nair (6O1Q6H), Indian Navy to he Judge Advocate in the
Department ot the Judge Advocate General of the Navy—
10 May' RS vide Section 168 (5) of the Navy Act, 1957.

P S BYCE, Commander IN
Dy Director of Personnel (XI

VAYU SENA MUKHYA LAY A

N;. 23f*9. dated 6th Novcmb-r 1986.—Havine attained the
up* of Niioeinnnuation. Shri R D Jain. Pt. A^SO'o^e. CSO
tfti-ed from service wef 31 Oct 86 (AN) and transferred to
•pension ! stubiishment with effect from 01 Nov 86 (FN).

S K MUKHOPADHYAY, Jt Dir Personnel (Civ)

(AIR BRANCH)

No. 2400, dnW 5th Novcmh-r 1986—The Pn-MHcnt ii
pliiwed to crant Short Service Commi«iion ( on pT>b) in the
rank of Pilot Officer to th° undermentioned, under the provi-
sions of pflra 18 of AFT 2/73 :—

INDIAN AIR FORCE

Aeronautical Engineering (Electronics)

pt.W^h SHAPMA d-JRim rhackfi1a"ka1 Ja—h TF.i"">MH
(17819), Yogesh HANDA (17821), Annavarpu Srlnfvai RAO
f ^ H ' i ) mid Ravindra Nath CHATTERJEE (17823) wef
25 F-b 85.

Dhlrendra Pal Singh TOMAR (17831) and Rattan Singh
RAW AT (17832) wef 6 Mar 85.

Aeronautical ^nginftrtne (Mechanical)

Mallikurhin VFMPATI (17824), Annnd No-ny^'-no
B » ^ n < f l i v « n"T8"^> NSkhil P-nnv-ih CHTNIS (17826),
KaUtfafl Veedn MUHAMMED ASRAF (17827) wef 25 Feb
85.

Ramanathnn Shivakumar BEHERAJ (17834), wef 06 Mar
85.

Girish Knshnan CHETTY (17835) wef 06 Mar 85.

Deepak Huchrao GAMBHIR (17836), wef 10 Mar 86.

No. 2401, dated 7th November 1986.—The President is
pleased to confirmed the undermentioned officers who were
granted Permanent Commission (on probation) and to pro-
mote them to the substantive rank of Fg Offr, wef the date
sta.ed agn nst their names :—

INDIAN AIR FORCE

F (P) Branch

Rnnk, Nurnr. Number, Date of Commission and Date of

Promotion

Pit OITr RnjfNh Bhat 17838, 14 Jun 85, 14 Jun 86.
Pit Offr Naresh Dogia 17839, 14 Jun 85, 14 Jun 86.
Pit Offr V Kapur 17840, 14 Jun 85, 14 Jun 86.

Pit Offr S P Dharkar 17S41. 14 Jun 85, 14 Jun 86.
Pit Offr P M Sinha 17842, 14 Jun 85, 14 Jun 86.
Pit OfTr K R M Reddv 17S43, 14 Jun 85, 14 Jun 86.
Pit Offr R S Dngar 17844, 14 Jun 85, 14 Jun 86.
Pit Offr R K Gackwad 17845. 14 Jun 85, 14 Jun 86.
Pit Offr H Bahal 17847, 14 Jun 85, 14 Jun 86.
Pit Offr G P Malik 17850, 14 Jun 85, 15 Jun 86.
Pit Offr Aggarwal 17851, 14 Jun 85, 14 Jun 86.
Pit Offr P lC Josh! 17852, 14 Jun 85, 14 Jun 86.
Pit Offr P M Vithalkar 17855, 14 ]un 85, 14 Jun 86.
Pit Olfr A Sharma 17856. 14 Jun 85, 14 Jun 86.
Pit Offr T K Singha 17857, 14 Jun 85, 14 Jun 86.
Pit Offr A R S Mendonca 17858, 14 Jun 85, 14 Jun 86.
Pit Offr S Gupta 17859, 14 Jun 85, 14 Jun 86.
Pit Offr V P Singh 17861, 14 Jun 85, 14 Jun 86.
Pit Offr Nimesh 17862, 14 Jun 85, 14 Jun 86.
Pit Offr A Ahuja 17K64, 14 Jun 85, 14 Jun 86.
Pit Offr M J Singh 17867, 14 Jun 85, 14 Jun 86.
Pit Offr B Baneriee 17869, 14 Jun 85, 14 Jun 86.
Pit OfTr B S K Kumar 17S70, 14 Jun 85, 14 Jun 86.
Pit Offr R Sharma 17872, 14 Jun 85, 14 Jun 86.
Pit OfTr M P Sharma 17874, 14 Jun 85. 14 Jun 86.
Pit OTi- P Sineh 17875, 14 Jun 85, 14 Jun 86.
Pit Offr B G Karvc 17877, 14 Jun 85. 14 Jun 86.

S K MITRA. Wp Cdr ADPO- (D I

No. 2402. tlntfd 8th October 1986.—The President is
p1"R«i"d to conflrm th» undermentioned offlcrs, who were
granted Permanent Commission (on probationl

INDIAN AIR FORCE

ADM Branch

Pit Oflrs K V Pedmskar (18134), S Chowdhury (18135),
R K Gupta (18137). N P R<*Kesh (18139V i Joscnh (18141),
M Srivartava (18142), P Aggarwol (18146), A K Roy
<71814fn A N JavasiTTiha (181511. G D Rai (181 ̂ 2), K S
Roy (18154), M I K Reddy (18157) wef 6 Dec 85.

ACCTS Branch

Pit Offru S Bankaran (1R1«t), S Surenh (181*1). M. Satfoh
(18165), M F James (18167), V s Gupta (18168), A N
Sfbn 181691 TJ Taco»i "R1T11 T N Srinivas (18172).
J P M Dlas (18173), wef 06 Dec 85.
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LGS Branch

Pit Offrs L R Joshi (18J74), J K Rnwal (18175), V I'
Sharma (18176), P Multani (18177), A B Patel (18179) wef
06 Dec 85.

No. 2403, dated 7th Novembei 1986.—The President is
pleased to make lhe iollowing substantive promotion :—

/VO/.JV AIR FORCE

AE (M) Branch

Fit 11 to hu Sub Sqn Ldr

1 Singh (13837), 05th July 1985.

AE (L) Branch

Deepak < 14r"X1), M C Snhoo (14619), S K Bhartarv
<14597), P K Pant (14617), A Singhal (14615), S K Siiig.il
(14594J, N S Chehal ( 145X7), V K Srivastava (14599), R k
Sinph (14592), N Wadhawan (14588), S T Srinivas ( 1 4 W ,
V K N a an« (14326). M S Kr-hnan (14584). K K G'iptti
(14602), N J Reddv (145K9), C K Bandopadhyay (14579)
M L Bhandari 04585). P Sharma (14591), P S Va1«anehkat
(14590), .Gnicndni Sincb (14582). K K Vaish (14601), S K
Guota 04595). P K Sharad (14332), S S Sirohi (11622).
V K. Vcrmn (14623), C P G Davis (14580), J Chandra
(14613), T R Javadran (14598). S V Vrnkatcsh (14600), p
Batra (14626). S 1 Chnudhari (143<5), D R Hno-'hia (14624).
P Singh (14604). A K Slnon (14616), M Kakkw (14586),
M O Adlnkha (14671). R K Sopory (14625), P K Raghu-
vunshi (1462). 04th Jnlv 1986.

F (P) Branch

FR Ol]r to he Sub Fit Lt

V V Bandhopndhya (15863), 14th' Dec 1984.

Accts Brktnch
J Singh (BC-15998), V N Pandey (BC-16010), 22nd March

J986. .

Edn Branch

C L Sabharwal (BC-160CM), 22nd March 19S6.

AE (M) Branch

O K Khera (16934). J O Tl-.lknndi (16935), A Bharti
(16936), U K K Pandit (16937). M A Arora (16940). 08th
Aug 1986.

Edn Branch

B P Pi'nha (EC-16176). K N Nagnraian (6C-16179), K P
Mishra (BC-16180), D R Pandey (BC-I6183), 27th Sep 1986.

No. 2404, dated 7th November 19S6.—The President is
pleased to retain the undfrni'-ntioned officer in Flyins (pi'ots)
Branch in permanent low medical category with effect from
thi» 'T;ire indic?ted aizainst his n>me vide '•'ovcrnnwnt of Indin.
Ministrv of Dcfencs, l»iw No. Air TTO/2I901/6770/PO3
(D)/1485/US (Air-Fl) duted 17 Jul 86.

INDIAN AIR FORCE

F (P) Branch

We Cdr S S Gill (6770). 14 Fcb 86.

No. 2405, dated 7th November 1986—The President is
pleased to release the undermentioned officer from service OD
grounds of ill health with effect from the date indicated
against his name.

INDIAN AIR FORCE

F (P) Branch

Sqn Tdr P N Rao (9480), 21 Sep 86 (F/N) .

S. K. M1TRA, Wg Cdr ADOP-3 (Di

DEFENCE RESEARCH AND DEVELOPMENT

ORGANISATION

D.R.O.S.

No. 2406, dated 28th October 1986.—Ministry jf Dei cm..--
Gazette Notification No. 17i> dated 17 Dec 83 published in
the Gazette of Inrlia dated 04 Feb 84 so far as it relates to
Dr. V. K. Trivedi, JSO. SAlJ, R&1> Orgn. Delhi is hereby
cancelled.

M. C. SCARTA. Asstt. Dir. (PeiKonncl)

(ARMY URANCH)

CORRIGENDA

No. 2407, dated 11th November 1986.—In the Gazette of
India No. 1580/86 under the heading REGULAR ARMY'—
'Pcnruini-nt Commission' and sub heading 'Majors to be subs-
Lantive Lt Cols (By Timr-Scalc)' against the name of
Komnagina Singh (IC 18857W) INF

For Ramnagina Singh (IC J8857W) INF

Read Ramnagina Singh (JC 18857W) JAG

No. 2408. dated 11th November 1986.—Tn the Gazette of
India No. 1580/86 under the heading 'REGULAR A ' M V —
I'frmancnt Commission' and sub "heading "Majors to tx; subs-

t;mtjvc T.t Lois (Bv Timc-^'cale) against the name of K- N.
Thupliyal (IC 20190Y) EME

For K. N. Thapliyal (IC 20190Y) EME

Read K, N. Thapliyal (TC 20190Y) SIGS

ASHOK KUNZRU, U Col, Asstt Military Secy.

CORRIGENDUM

No. 2409, dated 3rd November 1986.—In Min of Def Noti-
fication No. 2213 dated 30 Oct 85 published in Gazette of
India serial No. 49 dated 07 Dec 85 under the heading
"Wu'gular Army" and snb-hending 'Army Ordnance Corps'.

Below T o be Naib Subedar (Clk AOC)'

For "Hav Clg GD Kundan Singh Sajwan (No, 6880882K
now 1C-148748Y) 01 Jan 85"

Read "Hav Clk GD Kundan Singh Sajwan (No. 688O882K
now JC-148736Y) 01 Jan 85"

A S RAO, Under Secy

CORRIGENDUM

No. 2410. dated 12th November 1986—In the Gazette of
India No, 2462 /85 under the heading "REGULAR ARMY1—
Permanent Commission' and sub heading 'Majors to be subs-
tantivo Lt Cols (Bv Time-Scale)' against the raffle of S
Afiarwala (EC 14285H) Arty,

For S Agarwala (IC 142854H) Arty

Read S Agarwftla (IC M285H) Arty

No. 2411, dated 12th November 198*6.—In the Grfzette t>f
India No. 2003/85 under the heading 'REGULAR ARMV—
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Termaneni Commission1 and sub heading 'Majors to be subs-
tantive I t Cols (By Time-Scale)' against the name of DPS
Oivwal (IC 15751Y") AOC

[•'or DPS Grcwal (IC 15751Y) AOC
Read DPS Grewal (IC 15751Y) ASC

ASH OK KUNZRU, r.t Col, Asstt Military Secy.

{AIR BRANCH)
INDIAN AIR FORCE

CORRIGENDUM
No. 2412, dste<l 6th November 1986.—The Notification

published on 30 Au# 86 in HO far ;is it relates to the date of
'jrant of substantive rank of Fit I.t in respect of Fg Off re
PMM RAO (15S33) AE(M) to Fg Offr PS Randhflwa
116330) AEl'M) is nmmeniicd as follows :—

For W.E.F. 31 Jul 1985
Read W.E.F. 31 Jul 1984

S K Mi I RA, Wg Cdr AIPO-3 (D)

MINISTRY OF DEFENCE
(FINANCE DIVISION)

New Delhi, the 20th November 1986
No. A-220l3y2/86-Estt.I.—Shri Navin Soi, a permanent

Section Officer of the Ministry of Defence, has been appointed
us Desk Officer ior the period from l-8-198f> to 31-10-1986.

2. In so far as it relates to Shri Navin Soi, this Division's
Notification of even number tinted 21-10-1986 may be treated
as cancelled.

A. P. KATHURJA, Asstt. Financial Adviser (E)

r r i M T F n 11V THF. M\N, \GLR, W'VERNMENT OF INI>IA PRli£.S. 1 ARIDABAJJ
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